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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(C) 4832/2017

KAMAL KISHORE RASTOGI ..... Petitioner
Through: Mr. Fidel Sebastian, Advocate

versus

AMITY INTERNATIONAL SCHOOL
AND ANR ..... Respondents

Through: Mr. Shyam Singh, Advocate for R-1
Mr. Naushad Ahmad Khan, ASC
(Civil) GNCTD with Ms. Sana
Naseem, Advocate
Ms. Archana Gaur, OSD (Lit) from
DOE

CORAM:
HON'BLE MR. JUSTICE P.S.TEJI

O R D E R
% 13.08.2018

Pleadings are complete.

Parties may file written synopsis not exceeding three pages within

four weeks after exchanging the copies thereof.

List for arguments on 26th November, 2018.

P.S.TEJI, J

AUGUST 13, 2018
PB

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 21/04/2026 at 20:15:03


